
GOMiViI TTEE ON

A3SENCE OF MEMBERS FROM THE SITTINGS OF THE HDUSE

( Seventh Lok Sabha)

( Presented on U-

I , the Chairman o f  the Committee on Absence o f  

Members from the S it t in g s  o f  the House, having been 

authorised by the Committee, present th is  th e ir  

Eighth Report,

2. The Committee held a s i t t in g  on the 28th A p ril, 1982*

3* Tlie Committee considered a p p lica tion s  f o r  leave o f

absence from three Members, The recommendations o f  the%

Committee with respect to the a p p lica tion s  are given in 

the Appendix*
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APPENDIX 

para 3 o f  the Report)

Name o f  Member 
who has applied 
fo r  leave o f  
absence

Period fo r
which leave 
applied fo r

Reasons Period fo r  Remarks 
which 
leave o f  
absence 
recommen
ded by 
the 

... Committee

Shri Jharkhande 
Rai

18*2*82
to

6*5.582= 
73 days

P ara lysis *18,’4^S2
to

6*I5J82 = 
19 days

Shri M aldevji 
M,Odedra 

%

18*2*82
to

6 .5 .8 2 =  
78 days

Kidney
trouble

*l8.s4»fS2
to

6,■5,82= 
19 days

Shri T. V, Chand ra- 
shekharappa

P M  7

29,’30'82
to

6,5^82= 
39 days

High
blood
pressure

30.13.182
to

6^5*582= 
38 days

The
Member 
atten
ded the 
House on 
29 .-3. 82.

Se*ve applied  fo r  by the Member's extended beyond 59 days. However, leave 
|£r 59 days was granted to them on 26J3J1982(vide Seventh Report) as the 
ggroraittee donot recommend leave f o r  more than 59 days at a time,- Leave 
jffir the remaining period  o f  the current session  may now be granted.


